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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH 3 MW OELHI

Bo,‘Ao 2133/96 | . ’ L‘\x
This is the 17th day of @ct.,1996,

HON®BLE SHRI K,MUTHJKUMAR ,MEMBER(A).
HON®BLE SHRI V.M, BHAT, MEMBER(J).

_Madan Gopal Mohen,

s/o Shri Kalka Presad,

R/o 271/9, Babupurva Codony,

Kidwai Nagar, ‘

Kanpur(U.P.) vooco Applicant,

(By Advocate Shri U.Srivastava)

f

Versus

1., YUnion of India through
- The Sscretary '
Ministry of Home Affairse,
Rajbhasha Vibhag,
~ Noxrth Block,
New Delhi,

2, The Birector, Central Hindi
Training Institue,
7th Floor, Paryavaraen Bhawan,
C.G.0, Complex, - '
Lodhi Road, ‘
Nsw Delhi, cooo Respondents,

Order({Oral)

Hon'ble Shxi K,Muthukumar,Member(A).

Lsarned counsel for the applicant

wants to withdraw the case with libarty.to

file frgépfépplication. Liberty is given

to filérfrésh~application,

The application is dismissed as

withdraun,

b L~

(T. M BHAT) (K, MUTHU KUMAR)

m(3) , © n(Aa)




